
Details   in Remar ks,
Amount of claims Annexure if any
Admitted

1

Secured 
financial 
creditors 
belonging to 
any class of 
creditors

0 0 0 0 0 0 0 Annexure 1

2

Unsecured 
financial 
creditors 
belonging to 
any class of 
creditors

0 0 0 0 0 0 0 Summary

Unsecured 
financial 
creditors 
(other than
financial 
creditors 
belonging to 
any class of 
creditors)

5
Operational 
creditors 
(Workmen)

0 0 0 0 0 0 0 Annexure 6

6
Operational 
creditors 
(Employees)

38 48,971,300.00 38 39,968,382.00 0 9,002,918.00 0 Annexure 5

7

Operational 
creditors 
(Government 
Dues)

3 54,214,227.17 3 9,213,500.44 0 14,600,233.00             30,400,493.73 Annexure 7

9

Other 
creditors, if 
any, (other 
than financial 
creditors and 
operational 
creditors)

0 0 0 0 0 0 0 Annexure 9

         52,682,298.90             30,400,493.73 0

Name of the corporate debtor: TORK MOTORS PRIVATE LIMITED
Filing under clause (ca) of sub-regulation (2) of regulation 13 of the IBBI (Insolvency Resolution Process for Corporate Persons) 

Regulations, 2016

Sl.

Total 83              270,846,636.25 81             187,763,843.62 2

138,581,961.18 2 29,079,147.90 0

0 0 Annexure 3

8

Operational 
creditors 
(other than 
Workmen 
and 
Employees 
and 
Government 
Dues)

42 167,661,109.08 40 Annexure 8

0 0 0 Annexure 44 0 0 0 0

3

Secured 
financial 
creditors 
(other than 
financial 
creditors 
belonging to 
any class of 
creditors)

0 0 0 0

Category of 
creditor

Summary of claims received Summary of claims admitted Amount of 
contingent 
claims

0

Amount of claims 
not admitted

Amount of claims 
under verificationNo. of claims Amount No. of claims


